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Mr Speaker: Hen ble Merobers, leaders of dlﬂ"erent partic have gxpressed
thegr, wews- ihalsn agsoclate myself thh the fealmgs and express deep sirrow on
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(i Speaker]
the said demise of both the frecdom fighters and the brave soldier. Lwill convey the
sympathies of the House to the boreaved families.

Now 1 would request the Hen'ble Merbers to rise on their seats for two

miintes to pay the respect and hoteage o the departed souls.

(The House stood in silence for wo minutes as a mark of Tespect to the

memoty of the deceased).

o areme ; T S om T B |
Volume/Value Released to Favmers of Enunmerated “l*reeé

w72 Sb. Karan Singh Dalal - Will the Minister for Bacise & Taxation be
pleased to state —- : |

() the district-wise details of enumerated trees species-wise a]nmgmth
estimated volume from the protected forest lacated on the 1and of
farrners adjoining the protected forest land since April, 1999 to March

2005 year-wise separately; and T Co 3

() the district wisc and year wise total volume/value rc:leascd to the
farmers in liew of their claimof such aforesatd trees during thf: period

referred to i part (a) above 7 |

Fxcise & Taxativn Miaister (Sh. Vinod Kumay Sharma) | 5ir,

(a) 'Thete are 0o Protecied Forests located on the lands of Ea.rmcrs
However, the land adjoining the Agnculmral ficlds on eithu side of
Rail, Road, Canalisa protected forest, detaﬂs of which are given in

Annexuare-A.

() The district-wise, year-wise and species-wise detalls of o ibers of
trees and their volume relaasaci to the farmers in eu of their claito,
hetween April, 1999 to March, 2005 is given i Annexure-B The

clairm has beent released only in terms of the numbcr and vnlmm ot
\

of trees and not in value.
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Mr. Speaker : Dalal Sahib,;cbnﬁne to your Supﬁfementary.
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Si‘lri Vinod Kumar Sharma : Speaker sir, we will consider this matier and
get it mvestigated. If we find any discrepancy we will 2o into the issue.

|
Mr. Speaker : O K. Dalal Satib, you bave recieved the teply.
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Linking of Narwana Branch with West Jamuna Canal

# 31.  8h. Dharam Pal Siegh Malik.: Will the Minister for Trrigation be
pleased | to state -

{z) whether there is any proposal under consideration of the Gwcrnrmnt
t0 link Marwana Branch with West Jarnune Canal; and

b)Y if the reply to part (1) above i5 in affirmative the exact location of
N the link canal and the time limit to complete the construction of the
s2id link canal?
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Revenue Minister (Capt. Ajay Singh Yadav): i

{a) Narwana Branchis already linked from Budhera to Western .‘I RITHING
Canal through Narwana Branch Karnal (NBEK Link). \

{b) Does not arse in view.of (a) above. o i

Ch. Dharam Pal Singh Malik : Mr. Speaker Six, time and againit has been
admiited in this House that our Governmert is commmtted for squal distribution of
water, 1 want to know from the Hon'ble Minister whether thereris any Hmposai
under consideration of the Government to link the Bhakra Main, Line in Hansi
hranch a3 a carrier channel to bring water, which will be used for the area‘F which

is under the Western Jamuna Cazal,
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_ Re-starting of Bhuna Sugar Mill

state—

*84. Shri Ram Kumar Gautam : Will the Chisf Minister be pleased w0

(2) whether thers is any proposal under consideration of the Government

to re-start the Bhuma Sugar Mill; and

(b} if the teply to part (a) ahove be in pegative whether there is any
proposal under consideration of the Government to adjust the
employees of the said Mill in other Sugar Mill or Govertment

departments 7
Transport Minister (Sh. Randeep Singh Surlewaia s
{1} Yes Sir.

(b} Question does not arise,
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Mr. Speaker : You will get another chance, Gautan ji. Please take your seat.
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Mr Speaker : Indora Ji, Please put the question, Do not disc:uss what the”
Members have said.
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77 WET T% AR ST FYSR has as absolutely open mind we will do whatever is
best in the interest of people of this State.

Searcity of Drinking Water in Hansi Constituency |

#109. Shri Amir Chand Makkar : Will the Minister for Transport he
pleased to state —

() whether it is & fact that there is a great scarcity of drinking water in
Hansi Constitueney 5 and ‘

(b} if so, the stops taken o proposed to be taken to solve the% problem
of drinking water of the said Constitaency ? !

Transport Minister {Sh. Randeep Singh Surjewala):

{2) No, Sir, however, therc is some shortage of drinking water in a few
|

cojonies of Hansl Towt, . S

{b) In order to improve the water supply in the water ‘scarcitj,%r colonies
of Hansi town, constuction of 2 No, boosting stations and laying of

. distribution system against the admimistratively approved|estimates
of R, 47 lacs and Rs. 705 lacs, respectively, bas beex raken in hand.
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Smﬁ. Firan Chaudbary : Hon'bie Spealcer Sir, T'would ]ﬂce to ask the Hon'ble
Minister wheter he is aware that there is an acute problem of drinking water in
Togham comnmcncy Masily people of villages in Tosharm are purchasing potable
water. Mr. Speaker Sir, I would Hke to ask the Hon'ble Minister 25 to what steps are
being tken by the Governmeni to form coordiration between Powés, Public Health
Irripation Departments to provide proper power supply to this area so that potable
water can reach to the people concemed ? '

Shri Randeep Singh Surjewala: Speaker Six, although the main question is
relared to oﬂiy Hansi bt T would like to fnfiomma the Ton ble Menbers that sometimes
there is some genuine diffioulties on account of some lack of coordination. Speaker
Sir, if there is no power, We camnot ren our stations. Consequently, ai that time they
will not be able to supply the drinking water. Similarly, Speaker Sir, we are largely
based on the water supply being given by the Irrigation Department which has also
its owin problem_ We are“seriously examnining this issue and where there is a need,
we are trymg to coordingte with each other. I amn certain that the problem would be
sorted ot 'vc:ry goon. The Government is still new. We are Jooking into the problems
pam:::ularly which the Hon'ble Member from Tosham has menttoned. We know the
extire Eh.twam district does face the same problem. This problem is also in the
Sonthern Haryana helt, Speaker Sin, we have also devised anew scheme parsicularly
for the Southern Marvana, I, T remember correctly it is about Bs. 4,005 crores
there isa :-.ch;srm’: whtich will serve the water primarily to Mewat and to its adjoining
areas, thmu_t_,h Rainy Well which are going to dig near Sonepat on the Yamuoa belt, |
Spealker s;r this ts & unigue scheme that owr Chief Minister has deviged.
Consequemly, we will be taking pipe water 10 2 distance nearly 40 to 50 Kilomsters,
The phase-1 of this scheme 1s over, 200 crores nupees have been sapctionsd.
Tengers ha.}ve aiso bean piven, 1 think work will start very scon.
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W T AT awE § o) a6 e e e # This is a part of same
question specifically [ am asking, So, whether the Minister for Public Health would
like to tell that such water works are there which are not functioning and what
action they are going to take against those people and whether they will be
functioning in which who are responsible for such actions time and how long
latex ? |

Shrij Kandeep Singh Surjewala : Speaker Six, of hand this information is
not avaitable. Ifthe Member writes us then we will supply hum the information. As
far as the particular water works that he bas mentioned, he should give In writing.
We will make sure and we will request the Titigation Minister and their department
. tomaks Slu%b" that the problem is solved. .
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Withdrawal of ¥orm 3%
#3111, Sh. Naresh Malik : Wil the Minister for Excise and Tax
pleased to state whether there is any propesal under consideratior

ation be
of the

Government to withdraw the Form 387 of Sale Tax, if so, the timne by which itis

likely to be withdrawn ? ,
. Excise and Taxation Minister {5k, Vined Kumdr Sharma)
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Allotment of Land te Ch. Dhevi Lal Momorial ’I’rust

*76 Sh. Karan Singh Dalal : Will the Minister for Induostries be pleased -
10 state 1he details of the Municipal and other urban lands in the State which have
heen 1farlsferrcd to Ch, Devi Lal Memorial Trust during the period from 2001~
2002 to %004 -2005 7

Industries Minister (Shri Lachhmsan Dass Arera } 1 During the period
from 2001-2002 o 2004- 2005, no Mumicipal and in the State has been transferred
to Ch. Devi Lal Memorial Trust. However, the State Governmoent had, in Decersiber,
2004, permitted Municipal Council, Narnaul, to sell a piece of Jand measuring
7110 sq. yards to this Trust, Municipal Comneil, Narnaul has teported that til] date
no ali&txﬂent letter bas been issued to the Tmst Haryana Urbhan Development
Authoﬂry has reported fhat no land or plot has been allotted or transferred to this
Trust aunng this peried.
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Vacant Posis of Teachers
#32.  Dharam Pal Singh Matii
Sh. Sher Singh
pleased to state-—

{20 7, 2005

: Wilt the Minister for Education be

(8) whether the posts of teachers are lying vacant in some Government

Schools in Haryana State at present ;

(b) if so, the schools-wise details of the posts lymg vacant iz Bonepat

district along with reason thereof and

(¢} ifthereply topart (3} & (b) is in afficmative the time by whick these

posts afe likely to be filled up 7
Revenue Minister (Capt. Ajay Singh Vadavy:
(n} Yes, Sin

(by List of district Senepat {school wise) of vacant posts of IBT
Teachers/all categorioe of Secondary Teachers is enclosed at
Armexure-I and Annexurs-T-A.. These posts have become vagam due

to the Tetivement, promotion and death of the teachers.

{c) Efforts will be made to {ill-ap these vacant posts af Teachers a3
early as possible after following due procedure of recruitmeni.

ANBEETrE~1

Yacant post of JBT Teackers in Sonepnt District ss on 20-4-2003.

S Name of the School Vacant
Mo, '
1 2 3
R.E.Q.Sonepat-1 |

1 (3PS Asadpur Nandnaur ((3) 1

2 PS5 Badoli 1

3 GRS Garh Mirakpur I

4, GPS Fazilpur 1

3 (P8 Pabrera 1

&, (53PS Sildm Colony i

7. Tharu Uldspur i

% GPSMurghal 3

2 UPS Mimprpur 1

0. GPS Gyaspur I

1L GPEMachraa 1
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1 B 3
12, GPSNangli Khurd {
BE.O.Sonepat 11 |
13, GPS Holiaheri 1
14 GPSGubna )
15, GPSLuhari Titha 1
BEG Fharkieda
16, CPSGora(®) i
1. GHSBatous :
18 GRSPPurKitoli 1
5. GPSND Majma 1
26, GPSNirthan 1
B.EO,Rai
2. GPS Atema 1
22, G]j?S Rasot i
25, GPSDahista 1
2,  GPSDepslpw 1
2. GPSTaholi(B) 1
2. GPSFakholi{(G) 1
27, GjPS]?a!ia | 1
28 GPEManol 1
29, (PSBhera Bankipur i
3. GPS Thundpur 1
31 @'{-‘S Pubsara H
1. GPSBadiroatik i
B}E.& {ranmamy
33. @PS_,%gamnpm !
¥, GPSARRG) 2
GPS Al (B) 1
36, GPS Rharua Rasubpur 4
3. GPSAhuiana 2
38 GPSBali Quabpur 5
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[Capt. Ajay Singh Yadav]

1 | 2 3
39 (GPSBega 4
40, (3PS5 Garhipeer z
41 ¢ OGP§ CGarhi Bilanda i
4. OPSDatm 3
43, OPsSKhenTegs 3
44, GPS Ghasauh 3
45 (3PS Cannauy Mandi-i [
45 GPS Gannaw {5 1
47, CGPEChirasmi 3
48, PS5 Bhakarpur H
4. GPSCGahiKalen i
50, GPSMoi Majri 2
51 GPSKatew 1
52, GPSDubkess 1
33, GPSTeward 4
5. GRS EKhenCGujjar 4
53 S Khubr: (B) )
35 (PR Sammspir Garmrs 1
¥ GFSUdesh Pur i
58 (GPSPurkhas I
5. 625 Purkhas (G) 1
60, GPS Sheldpura i
8l  GPSPugthals 4
62, GES Sardhana L3
a3 GPS Bajana Kbued 3
g4 (GPSBajana Khord (G) 1
85, (PS5 Bajanz Xain 3
66,  GPSSanpera 2 |
67.  GPSUmedgarh 1




|
3PS Chhichhrana

Tt T v e (2143
1 2 3 -
(5. GPSRammager 3
6.  GPSGarhiJhanjera 2
70, GPS Gumar(B) 2
B.E.O.Gohana '
71 GPS Mughaipws i
72, GPSNagw 1
7, GBS Anwali 2
7. GESAmwk(G) 1
75, GPS TiharKajan 1
75.  GPSRebia i
7. (3PS Rabbra(G) 1
78 GEj‘S Sikandermur Majra 1
7. GPSBaliBiabman 1
50 C:PS Jagrana (3 1
$.  GPSGiwam v
£ GPSLath 2
8. GPSKaiwal 2
8 GPSTauli 2
%5, (GPSKheri Damikan’ i
8. GiF‘S Vazigmen )
§7.  GPSMahm 1
28 GP‘Q Thaiswan Rind i
0, f}.i? & Chhanns !
€. GPS Puh Z
. GPSMoikooda 5
9. GPSRowara v
9. GPSDhanema 1
o, GPSDhanms(G) ]
9. GPSMifapur Kol 4
%.  GPSMadisa 1
o7, 1
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1 2 3
08 GPSKatbura (G) 1
9. GPSKehalpa 1|
i00. GPSChbapra - 1
1. GPSAbnlana 1|
BEO. Mudlana .
102, GPS Banwase 3
193, GPSBhawar(B) 5
104, OPSBhawar{G) 1
105, GPSNizampur(D) 1
05, GPS Gharwal 3
107, GPSRiwmtana (B) 1
08 GPS Bhutana (G) 7
1%, GPS Butana Rondu ?
110, C3P8 Rudara Khetlan i
111 GPS Gangana (G) 1
112, GPSHoods Wala | i
113, P35 Japai(B) 3
14 GPSMatand 4
115.  GPS Bichpari (B} i |
116, GPS Bickrari () Fi ‘
117 GPS Garhi Ukhan 1
L. GBS B {5) i
132, GPS Chhatohsa z
126, PS8 Busana i
21 GRS Sisad 2
122, GGPS Muadlana () 3
127, GPS Chidana 1
124 GPS Dhutana H
125, CIFS Jwabara &
126, GPS Sarmi(G) 2
127 GPSSami(R) 1
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1 2 3
128, GPSKakapaBhadsi 1
129 GPSGani 1
130, GPSKasandi 1
BL C}P‘s Kassnda 1

Naie-dv.&cam posis of JEE Teachers in the District Sopepat= 712
Fxcess JE T Teachers in the Bistrici Sonepat.

{1} Na of schools having 1 teachers In eXcess. 591 = A%
() Nc;:. of schools having 2 teacher in excess. 32X2 - =¢d
{iif} N%" of schools baving 3 teacher In EXCe35. 1053 =30
vy No. of schools having 4 teacher i excess, Bxd = 24

i
v} ”l\u:u of schools having 3 teacher in excess. 1x5 =

Total Nn. of excess teachers in Sﬂnepat District =182
Mot Vacam posts in the Digtrict "-mnﬂpa* =30
Anpexure-iA

hchnni wige Vacaney Position of Dstrier Sopepat ad on A0-4-2005

Tress

elschool §

e B 2

IR T
52 TEEIEZ sy 39 TE
= = R B oo om B B B & =
1oz s s s 6 7 & 9 10 1 213 W 15 46

G.8.8.5. |

1. Ahgfanz o o 2 1o o 18 o &0 & 04
3. Awdams () [ T S R S S S o oo o 6 7
3. Akbarpur Mo 0 0 ¢ s g o6 0 oo ¢ &0 6 0
4, Asweli g 5 2z 2 0 0 1 ¢ o ¢ 8& O 010
5. Amraa A S S TR 2
5. Bajans Khard 2 01 -t &6 16 0 60 & 8 F
7. Ba peress e 1 3z 6 0 € 1 ¢ o 008 0 03
8. parods s 1 5 5 & 6 9 1 9§ o & & 0 2
9. Bgrt)il . 1 4 3 0 0 0 0 O 0 N0 LI R
10. Badwasat 610 00 ¢ v o 0o o0 0 01
1. BhamswalKi@® 0 ¢ 2 0 0 0 U 6 o 6 0o 0 7
12 B K@ 0 3 1 2 0 0 1 0 0 0000 0 7
6 0o 0 o 0 6 1 0o 0 00 & 0

|
13, B]mtgacm
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12 504 03 6 7 8% 910 11 1213 148 15 15
14, Bhawar o210 6 100 4 0 LR N
13, Bhidal (G) ¢ 0 1 00 o 1 0 6 ohb g 2
6. Bhigan 53 0 00D D 1 0 0 0.0 0 4
t7. Bichpari 47 4 1 ¢ 1 ¢ 0 ¢ 0. o o13
18, Bidhian B T T R S VIS R VR S 0
18, DRutana {B) L ) { L
). Butana (G) P2 11 0 0 1 84 0 00 & ¢ 3
2. Chicheans ¢4 3 0 1 0 000 4 000 g 8
23, Chirana 0 4 3 0 0 @ 0 O 0 0 D o 7
33, TDraopalpuy L T O B 1 g o I
24, Farmans (13 o2 0 1 8 &0 ¢ o 5 G é o 4
25. Fatsans (G) e 3 3 e 1 o 1 ¢ 6 0 & o s
26. Cumnaur (B) 6 6 1 00 0 0 0 0 0.0 f 8
27, Gannmaur {7 06 3 0 0 0 0 0 O a o f‘} g 9
28 Gangena 05 2 0 0 0 1 o 0 u {‘) o %
29, Chyrwal 06 1 2 1 0 1 0 0 01 0 0 12
30, Ghassel 13 3 D g o 1 & 0 00 4 v &
5i. {iohana Mandi G 2 1 % 0 ¢ 0 o0 G G 0 G 3
32, Guliot ({3 G ¢ I 6 9 D & 6 B o4 4 0 12
33, Ciannaer a2 0 0 2 610 0 0 o4
14, Jagsi O 4 2 L 48 1 0 0D 000 4 o0 9
35, Jaihol () 0 4 3 0 O T 0 8
3. Jasrana g 1 2 1 ¢ & 1 0 0 [ N
37, Jaudi I3 2 i 6 0 06 0 o 00 T
3%, Juan {B) 6t & 5 8 o L oo & ¢ & 4 o 2
3%, Jusm (O (VR L R S+ A T s+ G { g 2
40. Kalyana Y 2 00 0 ¢ 09 ¢o0 0 0 w3
21, Kakrol g1 6 ¢ ¢ 9 0o 6 o oo 46 1
42, Karewars ¢ 5 0 o0 0 0 L& 9 00 H 0 4
43, Kathura (B) g 6 3 11 & 1 0 0 0 ¢ 4 0 12
44, Hathura (G) 03 2z 0 ¢ U i 0D 9 00 w0 &
43, Khanpur Ki 0 2 9 ¢ 4 9 0 4 0 o6 0 g 6 2
46 Khakhoda () 0 3 2 6 0 0 O 0 ¢ 0 0 O 0 3
47, Khert Gujjar (I T N S O T o0 o ¢ &
48, Khabry £ 301 1 0 0 1 0 0 00 o O &
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T2 T 4 5 & 7 8§ %10 1 1213 14 15 16
4%, Kirohi B Pur TS5 e 1 0 1 0 ¢ 1 g 0 11
50. Kundl 6 2 3 00 0 0 0 0O 06 0 0 3
1. Me Sonepat o2 6 60 & 0 ¢ o B0 O 02
52, Malira, 5 5 0 C 8§ B 0 0 & €0 0 0 6
53, Mandora s 2 i 95 0 e 6 9 0 v 0 B 0 3
54. Matind o 2 1 0 0 O 0 6 G0 0 O 0 4
55 Murshat (R By o ¢ G 6 @8 ¢ 0 00 0 0
56, Murtha (G) G i 06 6 0 O o0 0 © o e 0 @ I
57, Mahr (G} 6 4 & 1 ¢ @ 1 ¢ 0 & b 0 01
35, Nahﬁiﬂﬁ) o 4 % 6 6 0 ¢ 00 © o0 b 0 8
5o NemgdRIGG) B 2 3 o B 0 0 @ @ 00 0 ¥ 0
i) Nuran%}f_"ﬁ:ra o TR - T T L 9 o a4 0 LR I
61, Piph Khers o 0 i 5 6 & 1 0 0 © 0 6 0 2
63. Purkhes L2 2 0 ¢ ¢ 316 ¢ 00 0 & 3
¢3. Rabhms 605 1 0,8 G:1 0 0 o ¢ 0@ 7
64, Rejin Gaki s 3 1 45 8 1 0 0 0 g 8 & 8 3
65, Rndnana 6 2 1 1 6 0 10 0 00 1 0 6
G Rc"na} g o0 00 1 ¢ o "vow 0 g o o o1
67. Rohn%({h o 2 0 i 0 6 0 0 0 ¢ O 0 0 3
68. Saidpur L1 1L 19 6 ¢ 6 8 91 9§ 0 ¢
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Remittance of the Amount of Fleetricity Bills
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Canal Based Water Works of Paungra Ahir Village
230 Dan Singh : Will the Minister for Trapsport be pleased to state—

the e by whick the cang! bazed water Wotks under sonsmuCtion
in village Daungra Ahir of district Mahindergarh 15 likely to be
compieted togetherwith the present position there of;, and

whether there is any proposal npder considersiion of the
Governtment to construct canal based water works in Palpal Gadda,
Nihaiawas, Kuksi and Kherki viflages of disirict Matindergarhy if
so, the time by which the said canal baged water works will be

| constructed in these viliages 7
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Secnrity Provided to Persons in the State

-

Sh. Naresh Malik : Will the Chief Minister be pleased to state-

the niamber of persons  the State to whom security has been
provided hy the Government;

the by of persone {o whoin Y category and Z calegory security
has been provided ; and

the mumber of person

s 10 whom security hias been provided os the
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Mr. Speaker : Next question is a shortnotice question by Sh. 8.8, Suzjewala..
Witl the Hon'ble metober please read out his question 7
Construction of 2 Modern Hospital at Kaithal

“*128. Sh. Shamsher Singh Sarjewala : Will the Minister for/Health be
pleastd to state — ‘ |

{a) whether it i a fact that the Civil Heospital at Kaithal is in ;1 very had

shape both from the point of view of bu.'dm‘,_, ace:ommnaanon as
wel a2 nftha stafTand rhmwmmmw [yl

(b} if so, whether there is any proposal under consideration of the
Government to congtruct 2 new Modern Hoepital at Kaitha! with
super specialities ?
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B Spesker : Hon'bie Members, 1 have recetvad a Ca!iing Anention Notics
Frorr Shvi Dharampa) Singh Malik, rezarding the cycione inthe svamiL of ¥ and
10% Fane, 2005 causing causalities of human beings and damages 1o the property
to the mne of crores of Tupess in Harvana State, which has heen bracimted with
Calling Attention Motion No. & given notice of by Dx. Susiil Indois ‘imi 5 other
MY At regarding heavy loss of hurman beings, animals, bixds, private and public
tuildings andt various crops parhc,umhy cotion crop and other inirasiructire in
district of Sirsa, Fatchabad, Hisar, Bhiwani and other parts of the State of Haryana
on 9% Tuns, 2005 due to unprecedented dust storm and Calling Attention Maotion
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No. 7 given aotice of by Shri Karan Singh Dalal, MLA regarding devastation
cansed by the storm in the State on 9° June, 2605, Fhave admitied the same om 159
June, 2005 but it was decided to be taken np today, the 20* June, 2005, Now, Shri
Dharampal $ingh Makik, may zead his notice. Shri Karam Singh Dalal and Shri
Susghil Indore, who have giver the notce can also raise mpplementries.

Cﬂ Dharampal Stngh Maiik : Sir, T want to draw the atterition of the
Covernment with regard to e matter of wrgemt pblic importznce that the oycicne
in fac eveming of 9" and 10% Yune, 2005 hias cansed casusiities of human beings
and damages to the Property ¥ the ttme of crores of rupess in Haryapa Siats and
also urged the Government to ke a statement on the floor of the House in this
rogard. |
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Revesue Minister (Capt Ajay Sinah Yadav) s b Spedker Sir, Haryana is
an agranian Staie with 75% of its population workisg in the feld of Agrivalnge,
comtribating to the economy of the State, The Government is very snxions fo
safaguard the interest of the farmers. Whenever the farmers as well as the general
public saffer aiy loss die to damage to the crops thex dwelling units ox cattle 88
a result of natura! ealamities, the Government wonld like to compensate thera
adequately.

A igh velocity siomivl StTuck Imaty paris of the State on W/109 June, 2005
causing heavy damage to life and property. The damage cauged by this storm was
particularly heavy in Sirsa, Fatchabad, Hisar, Bhiwani, ¥ind and Rohtak Districts.
As per reports received from the Deputy Cormmissioners, there were Z4 haran
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deaths { 6in Fatehabed 7 Sirsa, 3 mesar 2 in Bhiwani and 2 in Son a2 and one
each in Jind, Kaithal, Mahendcrgarh and Yamuna Nagar). Out of 7 deaths|in Sirsa,
the cause of 4 deaths is still being ascertained. In addition 1o this 122 Catt{e deaths
have also been veported. By thig high velocity storm many trees were uipfboted,
electiic poles weie broken, wansfortners were damaged and reports about the
damaige & houses have also been received. The district-wise detadl is attrehed at
Annexure-A. Road transpert, power and telephone services were c!is‘ru%tad it
the District Administration swuny into action mﬁrﬂﬁdxa*ﬂ-“f end ell these essentia!
services were restored quickely.

The Chiel Minister, Horyana v:smd Birea and Fatehabad disiricto on
12-6-03 to personally see the havoe caused by this storm He was distressed to see
that the storm had caused extensive damape and abtmounced that the neyy of the
kin of the deceased wonld paid am ex-gratia grant of Rs, 2.00 lacs each. Tnaddition
o that he also anncunced that for the loss of Caitle the owners would bejpald (e
foliowing coropensation :-

S Caterory of Reliefnomos Rebef anmounced by
No. Animal simoe 1993 - Hon bie CM
i. {Cammel Rs. 4,000/ Ra. 10, OO0/ per
per animal andmat
Z Ruffalo Rs. 5,000/ s, 10,000/ g2
peranimal  amimsl
3. Cow Rs. 4, 000/- Rs. 5,000/-per
‘ per arimrd amirral
4, Sheen/goat Ba, 300/~ Bz, 2,000/~ par animal
Bt animmsl

For bnan beings the compensation amowat is Re. 2.00 Iac.

The Deputy Comumissioners have been directed to compeusate the victims
2§ per the relief notms announced by the Chdef Minister,

All the Deputy Commissicners in the State bave been directed to get the
special girdawar conducied of the area atfected by the stomm at the carliost and to
send reports to the Government fmmediately, The damage repovts 3o received by
the Clovermment will he considered for taking as approoriate  decisioh on the

nno:hshnn of gn‘n]_nnwmmhnn il 1o=-nnv+c 'r.-:hcm'rn'lnnl nﬁmﬁap 10 -"n}_!r‘«“':nw nnie 18 }’(ﬂ

y) uc jELAﬁvuu aJLE:. WhiCh the H-'ﬂ&uﬁﬂ Df CUI"TP@.L:S&!EO]’! witl be ﬂﬁﬂldﬁd

The State Government is fully alive to fhe situation, the entire gysten: was
guiskly gezred up and the ssseniisl services were restored. I would Hie 1o assure
this August House that the Government would duly compensate the |affected
persons and a proposal to revise the norms of compensation is wnder consideration.
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. Districtwise details ¢f damage dve to storse on the night of 9/19-6-05
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District  Fumen

deaths

Catile
deaths
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Approximate damage
o property
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. 3
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6

1
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L
13
14.

. Bhiwani

HAorrbale -

G2
{7 dnjured)

Fatohabad 06

Faridaba
Gurpaoh -
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o
Ay

(Zmyured) .

Higgar

Jnd 01
Thajiar -

Kaithaﬂ 04

. Karnal -

Kurukshetra -
i

2. Mahendergarh O1

. Panipat -

Panchki.x a -

46

1 Rs. 8,063,000
{One pouliry farm
damaged, Damage
W ono factory, 120
trees uprooted.}

Bs. 2.47,34.773
{{dne fruotor, dry
rvaGer, wheat
Household zoods,
loss to olgetrc
insiallations, Forest
Danarimient atnd
M.C. Fatehabad)

a1

Rs. 9,30000

{fue 50 fut of wall,
toii, burning of dry
fodder =tp.}

- Rs. 21,060,000
(Rrpgpiaes o THG
eleetric Poles,

P10 troes uprooted,
20 rrangiovenerg
damaged )

- Bs. 62, 000
Loss in ong e
incident}

- s, 140,000
(Bue to buming
of dry dosdder
and house damame)

Cracks
it THany
LAY

B Eleciric poles
dampraged-1000
Transiormers

- damaged-195

- 9 Flectnie poigs
- damaged

- 5 trees uprooted

Lirss heing avsessed

Loss being assessed

{oss being aseessed

T.0g5 Deing assesged

Loss hiing assessea

Lous Being assesded

Logs being ussessad

WNo loss o crops

Mo loss to cropg

No loss to crops

Mo Ipss to crops
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1 2 3 4 3 ] 7

15. Rohtak - - . Re. 10,47,600/- Mo loss to erops
. {Turi & Rurada of :

about 4100 Ois.
b, Blecttic Potes
of mai and small
lines hroken and
ransformers wers
also damagsd),

14, Raeaerd - - “ - Being yegessed
17, Bonepat 02 " " Wy, 25,90.000/- Being assessed
(ome injured} ‘ (19% Elscttic

Pales and 56 :
Fransiormmers :
|

. . damaged}
1%, Birsa a7 42 - T, 1,71,00,000/- Being «u;u,med
{ioss to electie
ingtaliations i
: end lose of trees ate) i
1%, Yamunanagar 61 ¢ G - - Beimg Ah*.t.ssed
Totai 24 122 &2 wy, 4,%95,87,375/-
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Shri Randeep Singh Suriewsala @ On a point of order sk, Sp&kf:: sir, I
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Rfir, Speaker : Dr. Sahib, You aie delivering the speech, Now he has

understood your guestion. Please sit down.
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nﬁr. Speaker : T have received a Calling Attemtion Netce from
Shwi Kamm Singh Dalal regarding contsmrinmsed watsy alongwith foil of acid and -
affiuent dzscharge by the varions industries of Faridabad and Deild. T admii it,
Now, Snr% Earan Siogh Dalal, may read his novice.
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m.-venun Minister {Capt. Ajay Singh Yadav) : M Speaker Sit, the water in
Agra Canal/Gurgaon Canal is released from Okhla Head reguilator and aveilability
of water upstream Okhla Head regulator is mainly from the retum flow of Delthi C ity
There are 2:? drains of Delhi and 2 drains from Uttar Pradesh, which are releasing
untreamd/pmally treated sewage/industrial efffuents into River Yamuna which
make the river water pollnted.
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The matter regarding poltusion in river Yamuna is pending in Hon'hle
Supreme Court in writ Petition (Civil) No.723 of 1994, The Hon'ble|Supreme
Court in its recent arder dated 12-4-2005 mentioned that itis an admitted fact that
this matter is pending in this court for the last ten years having been taken up ot

a mews item appeating in one of the leading newspapers, titled “And Quiet Flows

The Maily Yamins”, cotcsrmng the polivted water i Delii. Various ordess have
been passed by the Hlon'ble Supreme Court with a view to soive the problem and
+o make the anthorities concerned to implement the laws, Unfortumately, things
have not improved; mather they have deterdorated. Admittediy, a large c;iuantiw of

TR | e sy T fwpar Wimrmmstan s in mamm o b eno soman o
antrasted sowags goes o River Yanmms, Whith 18 00T o2 the mERjorn Toas0ns for i

poltution of the Water. The main reasons for contiming pollution of R.iVE;,':I Yatrma
in Drelki pomied out arei— ' ‘

(A3 Lack of dilution capacity ; ‘
iy Sittation snd Dollapse of Beworage $yIon; and ‘

|
) Gap in Treatment Capacity. |

\

In regard to {BY, it has besn pointed oni that systen s sitted 1o the extent
of Afty w0 seventy per cent and has collapsed atia numober of places with the rasult
that it is not capabls of conveying the sntite guaniity of intercepted sewage to the
regpective Sewage Treaument Plants. As per infortuation furnished to Hon'ble
Supreme Court by Govi, of India about forty cight per cent of waste| water was
discharged untreated into the River Yamuna, which is & very alamming [situation,

T

. Them is no drnking water supply scheme based on Canal Water drawn
fom Gurgaon Camal/Agea Canal. 1t is farther informed that there is no contamivation
of watet supply fiom the tbe-weils driiled in the vicinity of Gurgaos Canal and
Agrz Cunal ip Disiriei Buridwoad, bomoe sproading of divesse lhe lepalils pasd
Cpncer somnot be piributed o pollution in Gurgaon/Agre Canall T.B. And
Blindiess are 1ot caused by water boros infetion, Further, fhere i 1o sut break of
any disease in animals due o drinking o contarminated water sither from ponds/
canale and no adverse effect on the health of the animals in Distaet F;aridabad.

Thers is 1o divest discharge of auy industeial efluent inls Ciur,‘gaﬁsa{lmai/
Agra Canal and in #s disribntaries in Dhatrict Faridabad. Further, e results of
various samples collecied on 20-4-2005 by the twam of HSPCR and Bnvironient
Department show PH valee varies from 7.8 0 8.4 which clearly indic‘étc:a that e
water of Gurgacn Capal/ Agra Cane! is not acidic, rather it i alhalli. |

. \

- TUnder National Water Quality Monitoring Progtarmine nf(‘]em}"al Poltuilon
Costrol Board, the Haryana State Poliution Control Board is monitering the water
guality of iver Yammme befopa & entives Drelhi near village Palla te H:ﬁwana Trelhi
Border jointly with the Central Pallution Control Board, The water quality ofriver
Varmma at Vil Palla remaims ‘Ol class e Binchenmoal xyEes demznd ranges fom
1.44mg/1 to 1.98 mg/l against the permissible limit of 3.0 mg/L However, after river
Yamuna passes through the metropolitan city of Delhi, it becomes a \‘firmal sewer

o
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|
containing }ngh BOD as there 1s o fresh water availability in river Yamuna after
Wamrabadeatur Works. Thus the water received by Gurgaon Canal/Agra Canal
through Okhla Head is badly polluted containing high BOD. The Haryana State
Pollution Clonitrol Board has collected samples of water of Gurgaon/AgraCégakon
20-4-2003 from various points in District Faridabad and the results of the samiples
collected ';hc:‘w that the BOD level in Agra Canaland Gurgaon Canal is very high
which ragchs from 27 to 34 mp/T against the permissibie bmit for class ‘C’ water of

3.0mgl. 1

"“ﬁze Follution probiem of Gurgaon Canal/Agra Canal is mainly because of
Delhi, Bemg an mter-state pollution problem, the matter has been taken up by
Haryzna State Poliution Control Board and State Government with the Central
Pollution C}ontrol Board & Ministry of Environinent & Forssts, Govt. of India,
requesting | &hem to direct the State of Delhi to ensure the release of only treated
sewage mtq» river Yamuna,
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M Speaker ¢ Dalal Sahib, please put the s.;pp}.?imn 7 ,r Yﬂu are delivering
the speechl ey
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ShriAlC, Chaudhax"y Speaket St .......(Ipstemrruptions)

Mr. Speaker : A.C. Chaudhary ji, this is not the procedure, This
rile. Let us follow the rules. T am sorry. Please take your seat.
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Mr. Speaker : Now, the Parliamentary Affairs Minister will move the moticn
rmder Rule 13.

Immport Minister (Shri Randeep Singh Surjewata ) « Sir, T beg tomove—
|

That the proceedings on the items of business fixed for today be
exempted at this day’s sitting frorm the provisions of the Rule ‘Smms
of the Assembly’, indefinitely.

M Spesker : Motion moved—

"That the proceedings on the items of business fixed for today be
exernpied at this day’s sitting from the provisions of the; ule ‘Sittings
of the Assernbly’, indefinitely,

Mr. Speaker : Question jg-

That the proceedings on the items of business fi xcd or today be
| exermpted at this day’s sitting from the provisions of the‘% ule ‘Sittings
of the Assernbly’, indefinitely. ;

The motion wes carried

e 16 & a1l ueam

Mr. Speaker : Now, the Parliamentary Affairs Minister will move the Motion
under Ruld b,

wﬁagﬂwd?(sﬁwzﬁw Fre gesharen ) « orewy Wk, ¥ oo v R —
wam-—ﬁme ﬁ%ﬁﬁﬁ@?ﬁmmmﬁ%wﬁmvﬁi

Mr. Speaker : Motion moved

That ths Assersbly at its rising this day shall stand adjoumed sine-
die
Ir. Bpeaker : Quertion is—

2

That Lhe Assembiy at s riging this day shall stand adioumed sine-
dia

The movion was corrigd.




(268 iy faae [20 o4, 2003

He O WA U W T HIE-uE

Mr. Speaker : Now, a Minister will Jay the papers on the Table of the
House.
Transport Minister (Shri Randeep Singh Surjewala) : Sir, 11ay on the
Table—

1. The 3z Anmuzl Report of Dakshin Haryana Byl Vitran Nagam. [ fmited
for the vear 2001-2002, as required wnder Section 619-A (3} (B) of the
Conmnpanies Act, 1 QRE, ‘

2 The dth Armual Report of Dakshin Haryana Bijli Vitran Nagam Lunited
for the year 2002-2003, as required undey Section 619-A (3) () of the
Compartdes Act. 1956,

Ry o ‘

fr afgron wie sustizae Rt wid (Rfie) faw, 2008

Mr. Speaker : Now, the transport Mimister will introduce the Haryana State
Industrial Security Force (Repeal) Bill, 2005 and move the motiory for s
gonsideration.

Transport Minister { Shri Randeep Singh Surjewala) : S, Lbeg to introduce
the Haryana State Industrial Security Force {Repeal) Bill, 2003.

" 5ir, 1also beg to move—

That the Haryana Stats Tndustrial Security Force (Repeal) Bill be
taken nto consideration at once.
M. Spenker : Mation moved—

That the Haryana State Industrial Security Foree (Repeal) Bill be
taken into consideration at onoe.
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M. Speaker : Please come to the point please speak regarding this Bill
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Mr. Speakes : Please sit down Prof Chhattarpa) H wants 1o say something.
Prof. Chhattarpallﬁlingh : Sir, [amn saying that Hon'ble Member hﬂf. nothing
fo say on this Bill. ' | '
- Mn :Speaker + T kmow it. I will request Mr. Tndora to confine his %xgument :
only qua this Bill, not this way oF that way.
Dr. Sushil Indora : Speaker Sir, [am giving the exarmple, L am how the
losses ars there 7 1 am saying that they have pleaded that the Govern has a
great Joss due to HSISE. }
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M, Speaker : Sita Ram ji, whatare you saying. Please take your seat. This

is not the way. (Imermpatiﬁm). Arjan Singh i, Please speak.
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request yi%:u M. Indora, please take your seat. This is not the way. (fntermuptions). .

Nothing to be recorded what he is saying. (Interruptions).
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oft orsh R eoharen : e e, v & sl @) ar e R
gqﬁwrﬂaum‘eﬁﬂ%wmmﬁﬁaﬁqi(aﬂ?waﬁmﬂ)

Eﬂmmﬁﬁ"ﬁﬁ g =T |

it qroi= e« ever e, TR o e & Fern & wef g Rearaw
T Tt & | o B 47 W) 2R e € 21 ¥ o arewh are oy oreedl way i
TRl B TORT T | S WE, S MR et i o vE) & 5% S oFmt
o1 YET & e i s @ 3 B oA Gep) wer o o o g erey @
Forrer e g i T & e ofees v v &1 s ufRer oo wd & 93 o
W o A A v ¥ o v, W BE R Rear SweT Rt 399 B
THY | Steler MEIE, AT TR TN A B TG & 5 o & 57 # & e 0 B vy
M E | (e Td T

*ﬂ?;imﬁf: FERT 9, 9T ¢ o ' W E 3 nee T aw ¥ (e v
* ‘ém* & e furd it fe )
|




(72 Ly efn frem o : 120 "«{[—r 2005
) ‘ -‘

aﬂ@aﬁﬁg@a arey wETaw, gart o, mﬁrw@aﬁﬁmﬁnggﬁl
wwaﬁ%@ﬁ%%éﬁgﬂ%mﬁmﬁa‘rﬁmﬁwrﬁﬁm%ﬁeﬂzswr
ot forew ot RS T det ol A o) S AT TN wu R @ dien
%lmt@m%%mmﬁﬁwmﬁrﬁwmﬁnﬁw@ww
| Y w T o & | gerfi v o Ry o R TR | et TR, H
T WETETT S TrEar £ 1 5ed B Yt ave w1 A o e e Fer <
ot Rirg e o 3 SER Tore & WoTdeTe S 9 ) U fam 4 Wi g, fee
3 TR W T T | G @ 3 A i e w ¥ BT S WY T T A
7 et e o e ¥R 8 | 4 9 % yReh o vaT 4 9% det gy e s
sree ¥ wrn Wl wE ) & Al §1 eleeTT ved W g8 ﬁmanw
mﬂmgaﬂﬁlﬁaﬁwf%mﬁrﬁraﬂu@ﬁmwmﬁﬁmm!%w
farearra & o e & P gl wolt 21 O o Wi & omell | | W T SR AR
oo R T T coTeRT e 4G B ey s ot SRuferdt aem wed €1 (T
w&mﬂﬁmﬁmﬁﬁwﬁmﬁﬁfmﬁﬁwwﬁqﬁl
o} e e« omel wETRE, WEA & Yo AT fATT w9 B wie B e

A ¢ & Of gor ug € § 7 (9e)
Mr. Speaker : Ie is not saying so. (Intervuptions). This iz wrong.
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M. Speaker : Please come to the Security Bill. You have been discussing
on this Bill, : | }
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Mr. Speaker : Question is~-

That the Haryana State Induostrial Security Force (Repaal
taken into congideration at once.

The motion was carried,
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Mr., Speaker : Now, the House will consider the Bill elanse by Clause.
1 Claase 2

M. Speaker : Question {s—
i That Clanse F stand part of the Bil
: © The motion was caivied,
: Clause §
Mr. Spealer : Quesmon g
‘ That Clause 1 stand part of the BilL
‘ The motion was carvied.
Ergeting Formmls
: Mr. Speaker : Question iz _
| That Enacting Formwla be the Enacting Formula of the Eili.

1
i The motion was carvied.
Titte
I#’?[r. Speaker : Question 19—
1 Thar Tiile be the Title of the Bili.
The motion was carried.
Mr. Speaker : Now, a Minister will move that the Bili be passed,

ﬂanspuﬂ Minister (Shri Randeep Singh Surje%vala) : Bir, Theg to rove—

That the Bill be passed,

|
I\/jIr* Speaker : Maotion maved.

; . Elat the B3l be passed.

aﬂw gmrwﬁaw(mﬁz) e wrge, W oEe v e g E ol e e
c%“é’{(}iﬁiﬁlbrﬁﬂﬂ?'ﬂ*ﬁﬁw v i & frer o STE S € TG e o
wm & o e i e Ry T € SR | SRR S o o aF war 6
# H:r,.sgj‘r'..‘r T FT wET T 5'{-‘[ T R T WHIFE T 1’%—.[!1 W
KLERIES b et ey B Rirans ws s DR § vl w6 B W
wow ¥ S Sler WEg FAN A e § T S PO PEAE S 90 T




{2182 TR fie T 1)

Eiks ‘gg%w ] ‘

T, 2008

ey & | gt 3T G we F frer & o aw g a1 ¥ frg e S ey
i rerer W S GRET T AE T w9 T e R ave & HRuyw B S @
e aerars e, surefi 95 o 5 el % Reers el el sl e o
o T % e Aol e o, T s TP ok s &1 e o e
e & e TR @ wge oy £ AfeT o & o g o € o
e g @t L 2 E AT e Sret ) et i T s | (SR i sgaET)

=t sjeme « i WEE, Tt B Rt U S | ane B W O W T

& | i, 3ty &Y 35|
My Speaker ; Question is--
That the Bill be passed.

The molion was corviad.
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Mr. Speaker : Now, the Trausport Miister will introduce the

2005,

Harvana

Public Service Comuission (Additional Functions) Amendment Bill, 2003 and will

#lso move the motion for its consideration.

Transport Minister (Shri Randeep Singh Surjewala) : Sit, Ihegto
the Haryana Public Service Commission (Additional Fanctions) Amendy
2005, . ‘

Siz, 1 also beg to move—-

introducs
nent Bill,

That the Haryana Public Service Coraission {Additional Functions)

Amendment Bill be taken into consideration at once,
M. Speaker : Motion moved—

‘That the Haryana Public Service Contrission (Additionat
Amendment Bill be taken inio consideration at once.

Mr. Speaker ; Question s—

That the Haryana Pubilic Service Commnlssion {Additional T
Amendment Bil! be taken into consideration at once.

The motion was carried.

unctions)

unctions)

M. Speaker : Now, the House will consider the Bill clause by clause.
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Clanse 2 to 5
M, Speaker : Question is—
That Clause 2 te 5 stand part of the Bill,

The motion was carried.

Clause 1
Wix| Speaker : Creation is— ‘
That Clanse 1 stand part of the Bill.
| The motion was cam‘éa’_ B .
Enaeting Formala |

. My Speaker : Question it~ . |
That Enacting Formula be the Enacting ﬁo1ﬁuié of the ]Bﬁl.

The motion was coarried.

Title

| M. Speaker: Question is—

That Title be the Title of the Bill.

The mation was car rzed

Mr Speaker ; Now, the Minister will move that the Bill bf- pasmd
‘ 'Transpurt Minister {Shri Randeep Singh %umewala) i, Ibeg 10 1V
That the Bili be passcu "
- Mn '-?peaker : Motion moved-
| \r That the Bill be passed
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Mr. Speaker : Thank you, Sita Ram ji. You have explained your point weli.

Please take your seat. (Interraptions)
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aspersions on the independence of judiciary without any jostification, Sir, | don’t
thirk judges are appointed on the basis of regional bias. He should withdraw his

words. (Interniptions)

Mr. Speaker : 3ita Ram H, don’t say anything about| judiciary.
(Inferruptions), This is not the way. Please take your seat. {Interruptions). This is
not the way. g TTAd AT gt & fuT Tt wewT e | Please take your seat, Sifa

Ram i
“sto e ¥F © 7% SIS ¥ o1 T 81 ()

Mr. Speaker : Piease take vour seat, Sita Ram H. (Intermuption)
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M. Speaker + Indora ji you have explained your point, Now, please take
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Mr. Speaker : Question 15—
‘ That the Bill be pa&sgd.

\
|
i

The motion was carried,
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(A‘t this stage ali the Members of Indjan National Lok Dat'’f prescm; in the
House, staged & walk put) E

| e s (geree)
| T& fmmon firery Rediffafed vos sore 9o s, 2008

Mr Speaker : Now, the Finance Minister will infroduce the Haryana Fiseal
Respumlblhty and Budget Management Bill, 2005 and will also move the motion
for its consmerahon

Fmance Miaister (Sh. Birender Singh) : Sit, 1 beg to introduce the Haryana
Fiscal Rﬁhpb‘ﬂ.‘:-lbl]lty and Budget Management Bill, 2005.

Sn; 1 also beg to move—

That the Haxyana Fiscal Responsibility and Budget Mauagemem
i BB, be taken inko consideration at once,
1

Mr Speaker : Motion moved.-

That the Haryana Fiscal Responsibility and Budger Mauagcmnt
131}, be talien into consideration at once,
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Mr Speaker 1 Question is-—

That the Haryana Fiscal Responsibility and Budget Managsment

Bill be taken itdo consideration at once.

The motion was carried.

o

wir. Speaker : Now, the House will consider the Biil clanse by clause.

Snb Clavse (2) of Clause 1

Mr. Speaker : Question 15—
That Sub Clanse (2) of Clause 1 stand part of the Bill.
The motion was carried.
. Clanses 2 to 15
Mr; Sﬁealmr : Question is—
“Phat Clanses 2 to 15 stand part of the Bill,
The motion was carried,
Sub Olause (1) sf Clause 1
Mr, Speakert Qu.estinn 15—
That Sub Clause (1) of Clause 1 stand part of the Bill.
The motion was carried.
Enacting Formula
Mr. Speaker : Question is-
That Enacting Forrnula be the Enacting Foxmuh of the Bill.
The motion was carried.
Title

Mr. Speaker 1 Question ig-—
That Tiile be the Title of the Bill.
The motion was carried.

M. Speaker : Now, the Finance Mimister will move that the Bill be passed.

s faet
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ﬁ‘inance Minister (Shri Birender Singh) : Si, I beg to move—
w That the Bill be passed.

|

Mr. Speaker : Motion moved---

| That the Bill be passed.
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Mr. Speaker : Question is—
That the Bill be passed.
The motion was carried,

fr gfeamyn wiffue (sfveie) B, 2008

Mr, Speaker : Now, the Industries Mimster will introduce the Haryana
Municipal {Amendment) Bill, 2005 and will also move the motion for its
consideration.

Industries Minister (Shri Lachhman Dass Arora) : 31T, Tbeg to infroduce
the Haryana Municipal {(Amendment) Bilt, 2005.

53ir T also beg to move-—

That the Haryana Municipal {Amendment) Bill, be taken into
consideration at ofics, -

Mr. Speaker : Motion moved—

That the Haryana Municipal {Amendmert) Bill, be taken into
eongideration at once, ;

Shri Shadi Lal Batra (Rehtak) : Speaker Sir, the main purpase and object
of this Bill is that the elected members of the municipalities de tot have| special
knowledge about the working, sowses of income and developrent works of the
srunicipalities. As such it will be appropriate that three such members should e
nominated to the Municipal Council and two to the Municipal Conpmitiee. who
have special knowiedge about the pmicipalities or have experiense about the
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th-icipsjulAdﬂﬁnistratim, provision will have to be made in Section 9(3) of Haryana
Municipal Act, 1973 Speaker Sir, persons who are to be nominated, they should
have special means of knowledge, special knowledge about source of income and
they muv# be sincere and they must be reputed members. My first suggestion is
that thaa.;e members should be given nght of vote, They should not be treajed
No. 2 Municipal Commcilior and Municipal Members. T belong to Rohtak, itis a hig
city. It hag 31 wards. Out of 31 wards, 3 members are nominated. My second
suggestion is that at least 4 members mstead of three mernbers should be nominated,
My third mogestion is that qualification, administrative knowladoe and experiense
of members, who are to be norminated members of council, should also be given.
Thus the Wark.mg of the council will be IH'lPIDVEd by such nomm&tmn
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Mm N lrpender Singh Sangwan (Dadri ) : Speaker Sir, thank you
very much for giviag me an opportunity to speak ou this important Bill. Sir, ] had
given up hupca Thig Bill is 2 very good Bill. Which has been brought forward, 1
endorse v&hat M. Bavra hay said, Tvery much feel that experts should come in the
council and their qualifications should be laid down so that there cannot waivering
mind ome shouid actually know that from what field the experts should come. They
shoudd be fmm different fields so that we have a culmination of all kinds of experts
available to us. Consequently, what My, Baira has said it is also iy suggestion
that they should be given the power to vote, otherwise, they will not take it seriously.
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Mr. Speaker = Indora Ji, Panchayat Act is not being digenssed.
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Mr. Speaker : { have requested earlier, p]eascs do not discuss the P anchayat

Act.

<o e wNT 1 g EIEY, wTER A A W ] U A §
Wﬁ%ﬂ”ﬁmﬁﬂﬁﬁﬁmﬁ%%lamﬁﬁwm&?*namwa
damr B v ¥ ust gTEE # N TONE 8 v ¥ 6y | v o i R
arear € | ==t e mr & i |

o1t MeT TR T, wfaaﬁﬁ?wmwwaﬂﬁmww;ﬁ i et
I g1 T simE o e |, e o faa

'\gﬁaﬁ?r s werey, s w1 G 0 @ A S W, '
T ¢ rm@ﬁﬂﬁwgaﬁ#?ﬁvwmél%wﬁw%mﬂ'gﬁﬁi




| | (2)95

< St o, ot QA TR o T @l T g O foy AR # arw
o | # v g wa B € wd g ndie el 9 Sur sy amedt o sredt v
& 2 &1 vl el Rien = st wd e ¥ ant 4w f W o afi B o
A 2 BT ST B ordt S Y T, e ey St areet S A W £
sferg el S g e afey fis were feee o e i

Mr. Speaker : Question is—

That the Haryapa Municipzl (Amendment) Bill be taken into
consideration at once.

i
|
|
i
'
i

The motion was carried.

‘Mr Speaker : Now, the House will consider the Bill clause by clause.

| Clause 2

;Mr. Speater : Quostion ia— '

| - That Clause 2 stand part of the Bill,
The motipn was carvied.

Clanse 3

Wi, Speaker : Question is—
That Clause 3 stand part of the BilL
| The motion was carried.

Clause 1

. Mr. Speaker : Question jg-w

That Clanse 1 stand part of the Bill.
The motion was carried,

| Enacting Forroula
er, Spesler : Question igw. ‘
: That Enactimg Formula be the Enacting Formmla of the Till.
The motion was carried.
| Title
Mr Speaker : Question is—
|

3 That Title be the Title of the Bill,

The morion was carried,



{2)26

gfamon fimms we [20 A, 2003

Mr. Speaker : Now, the Industries Mipister will move that the Bill be.

passed.

miyve— ‘
That the Bill be passed.

Mr, Speaker : Motion moved-.-
That the Bill be passed.

Mr. Speaker : Question ig--
That the Bill be passed,

The motion was carried.

5. f& Reen wffme SRURTH ({’afﬁvgﬁﬂ” e Bret, 2005.

industries Minister (Shri Lachhman Dass Aroera) : Sir, | beg to

Mr., Speaker : Now, the Industoes Minister will introduce the Haryana
Mumicipal Corporation (Amendment) Bill, 2003 and will slso move the metion for

ity consideration.

Industries Minister (Shri Lachhman Dass Arora) : 3ir, Ib
introduce the Haryata Mumicipal Corporation (Anwendment) Bill, 2000

That the Haryana Municipal Corporation (Amendment) Bill, be
into consideration at once.

Mr. Speaker : Motion moved—-
"That the Haryana Mumcipal Corporation (Amcndment) Bill, be
into consideration at once.

Mr. Speaker : Question is—
That the Haryana Municipal Corporation (Amendment) Bill, b
into consideration at dnce.

The motion was caviied.

e to

taken

= taken

s faken

Me. Speaker : Now, the House will consider the B clanse by clawse.

Clause 2

Mr. Speaker : Question is—
That Clavse -2 stand part of the Rl

The motian was carried,
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Clause 3
Mr Speaker : Question is—
‘ That Clause 3 stand part of the Rill,
The motion was carried
; ‘ Clause §
M}r Speaker : Question is—
Thjat Clause | stand part of the Rill.
% The motion was earried,
| Enacting Formuia
Mi‘ Speaker : Question ig-— .
| That Enacting Formuls be the Enacting F Oﬁﬁlﬂ& of the Bill.
' The motion was carried, .
j Title
Mr Speaker : Quesiion is—
3 That Title be the Title of the Bill.
1 The motion was carried
f Speaker : Now, the Industries Mirdster will move that the Bill be passed.
Imfmsmes Minister (Shri Lachhman Dass Arora) : Sir, T heg to move—
 That the Bl be passed,
MrL Speaker ; Moton moved-—-.
' That the Bill be passed.
Mr Speaker : Question is—
| That the Bill be passed.

The motion wus carried,

e ﬁmwmm(mﬁaﬁa 2005.

Mr Speaker : Now, the Excise & Taxation Minister will mtmduce the
Haryana Value Added Tax (Amendment) Bill, 2005 and will also move the motion
for itg com:deratmn

Exmse & Taxation Minister (Shri Vinod Shavma) : Sig, | heg w0
mtroduce ﬂu, Haryana Value Added Tax (Amendment) Bill, 2005
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Sir [ also beg to move—
That the Haryana Valae Added Tax (Amendment) Bill, be 1aken. mto
considetation at once.

Mr., Speaker : Motion moved—
That the Haryana Value Added Tax { Amendment) Bill, be taken iato
congideration at once.

Wi, Speaker : Question is—

That the Haryana Value Added Tax (Amcndment) Bill, be taken into
congideration at once,

The mmmn was carried

Mr. Speaker : Now, the House will consider the Bill clause by clause.
Ciause 2
My, Speaker ; Question is—
That Clause 2 stand part of the Bill.

The motion was carried.
Clause 3
My, Speaiker ! Cniestion 5w
That Cla"sc 2 stand part of the Bill,
The motion was carrvied.
Clause -
Mr. Speaker : Question is—
That Cianse 1 stand part of the Bili.
The motion was carried.
Enacting Formula
Mt. Speaker : Question is~— |
That Enacting Formula be the Enacting Formmla of the Bxﬁ
- The motion was carried, |
Titie

Mr, %peaker Question is—
That Title be the Title of the Bill.

The motion was carried.

Mr. Speaker ! wa the Excise and Taxation Miniister will move that the Bill
be passed.
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E?xcise and Taxation Minister {Shri Vinod Kumar Sharma) : Sir, Tbeg to
move— |

| That the Bill be passed.
Mr. Sneaker : Motion movedw.
3 That the Bill be passed,
Mr. Speaker : Question is—
‘ That the'Biil be passed.
The motion was carried,

7. R R SRR sl ( srmdRioT gos Ger
? 3iw st srifede R, 2005,

Mr. Speaker : Now, the Pariamentary Affairs Minister will introduce The
Haryana ch1sl&t1ve Assembly (Allowances and Pension of Members) Amendment
Biit, 200’3 and will also move the motion for its consideration.

'I‘ranspm't Minister (Shri Randeep Singh Surjewala } = 5ir, T beg w0
introduce The Haryana Legislative Assembly (Allowances and Pun&.mn of
Members) Arnendroent Bill, 2005

Ssr, Talsc beg to move—

- That the Haryana Legislative Assembly (Allowauces and Pension
of Members) Amendment Bill be taken into consideration at once.

j
M. Speaker : Motion movedsw

That the Haryana Degislative Assembly (Allowances and Pension
of Membwers) Amendment Bill be taken into consideration at once,

Mr Speaker : Question is—

That the Haryana Fegislative Assembly (Allowances and Pevsion
of Members) Amenchrrent Bill be taken into consideration at once.

The mation was carried.

Mu Speaker : Now, the House will consider the Bill clause by clause.
|

Clanse 2

M.r::-. Speaker : Question is--
s

| That Clause 2 stand part of the Bill.

The motion way carried.

|
|
|
i
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Clause 3
Mr. Speaker : Question.is—
That Clause 3 stand part of the Bill.
The motion was carried,
Clanse 1
M Speaker ; Questionis—
That Clause 1 stand part of the Bifl.
The motion was cerried.
Enaciing Formula
Mr. Speaker : Questionis—

That the Epacting Formmula be the Enacting Formula of the Bill,

The motion was carried,
Tithe
Mr. Speaker : Question is— '
“I'hat Title be Title of the Bill.
The motion was carried.

Mr. Speaker « Now, the Parliamentary Affairs Minister will move
Eill be passed.

Transport Minister (Shri Randeep Singh Surjewala) ; Sir, [
move— '

That the Bill be passed.
Mr. Speaker : Motion moved—
“That the Bill be passed.

that the
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M. Speaker : Question is-——
That the Bill be passed.
Thae motion was carried

SIS BRI SFHE

Mr. Speaker ; Hon'ble Members, T am very thankful to all sections pf the
House for extending me the full cooperation in discharging my duties.

- 1, .
Hon'ble Metmbers, now the House stands adjoumed sige-die. b‘k
71728 bns] (The Sabha then *adjoumed sine die.) |
i
s

A 10-H.V.5.-H.GP, Chd




